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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI 

Tribunal on its own motion 
Original Application No.100 of 2021 (SZ) 

2 

Suo Motu based on the news item published in The Hindu Newspaper Chennai Edition Dt: 09.04.2021 
Dumping of garbage foiled news Anamalai, truck seized" 

The Chief Secretary to Government of 
Tamilnadu. Chennai and Ors 

VS 

REPORT FILED BY THE COLLECTOR OF VIRUDHUNAGAR 

Respondent(s) 

I Dr.V.P.Jeyaseelan, LA.S., S/o. Shri. V. Palanichamy, aged 35 years ana 

working as Collector of Virudhunagar having my office at Virudhunagar do hereby 
solemnly affirm and sincerely state as follows 

PerohaAssistant (General) 
5 Collector, 

Applicant 

1. I am the Collector of Virudhunagar, and humbly submit that obedience to the 

orders passed by the National Green Tribunal, Chennai on 08.12.2022 in the above 
petition, the following action taken report for the implementation of the orders the 

It is respectfully submitted that the case is taken up by the tribunal on the 
basis of the 

() Report published in Dinamalar Daily dated 09.04.2021 on the news 
that the biomedical waste from the State of Kerala being dumped in the 
state of Tamilnadu by lorries One more news item with caption 

"Dumping of garbage foiled news Anamalai, trucks seized' was 

(üi) To direct the respective District collectors to file an individual report of 

each of them 

coLLEctoR 
VIRUDHUNAGAR DISTRICT 

VIRUDHUNAGAR 

Hon ble National Green Tribunal here by submitted 

published in the Hindu daily dated 09.04.2021 
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3 

4 

Thumbly submit that. in obedience to the orders passed by National Green 
Tribunal. Chenna1 on 08 12 2022 In the above petition, the following action 
taken report for the implementation of the orders of the Hon'ble National 
Green Tribunal. is hereby submitted 
(a) 

(b) 

The District Administration has constituted a District Coordination 

Committee under the Chairmanship of District Collector to ensure 
effective implementation of Biomedical Waste Management Rules. 
2016. 

Each health care facility in the district like Hospital, Polyclinics. 
Consultation Clinics. Dental Clinics. Clinical Laboratories and Blood 

Banks should get agreement with common treatment Facility Operator, 

RAMKY. After getting agreement with common treatment Facility, each 
facility should apply for authorization from State Pollution Control 

Board. As per agreement the common treatment Facility will collect Bio 

Medical Waste from each health care facility at regular intervals and 
transfer to common treatment Facility by their vehicle. AII health care 

facilitates are monitored by District Officials. 
(c) Also hereby submit that no such complaints have been received 

regarding dumping of Bio Medical Waste from Kerala in Virudhunagar 
District. Further instructions have been given to the concerned officials 
to monitor the dumping of waste from Kerala in Virudhunagar district 

A strict vigil is being maintained in the border areas. 

It is respectfully submitted that though Virudhunagar District is bordering 
District with Kerala, there is n0 road connectivity between Virudhunagar 

District and the State of Kerala as the border shared are the mountains of 

Western ghats which is not motorable Further, it is respectfully submitted 
that no incident of disposal of Municipal waste, Fish waste, Bio Medical 
waste etc., from the state of Kerala in Virudhunagar District has been 
reported. 

Under the above circumstances, it is humbly submitted that prayed as per the 

directions issued by the Hon'ble National Green Tribunal. The Virudhunagar District 

Administration is closely monitoring and continuously taking stringent steps to ensure 
that no illegal transportation of Biomedical Waste and other waste etc., are being 

dumbed in the borders of Virudhunagar District 

Personål Assistant (General) 
te Gollector, 

VIRULHUNASAR. 

cottÉCTOR 
VIRUDHUNAGAR DISTRICT 

VIRUDHUNAGAR 
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VERIFICATION 

.Drv P. Jeyaseelan. ILAS. S/o Shri V Palanichamy. Working as Collector 
o virdahunagar do here by verify that the contents of above report are true to the 
best of my knowledge through records 

PersohaÁssistant (General) 
to Coliector, 

VIRUDHUNAGAR. 

BoLLECTOR 
VIRUDHUNAGAR DISTRICT 

VIRUDHUNAGAR 
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Tribunal on its own motion
Suo Motu based on the news item published in

The Hindu Newspaper, Chennai Edition dt.09.O4.2021,
"Dumping of garbage foiled near Anamalai, Trucks seized"

... Applicant

Vs

The Chief Secretary to Government of
Tamil Nadu, Chennai and Others.

... Respondent(s)

INDEX

S.No Description Page No.

1, REPORT FILED BY THE COLLECTOR OF KANNIYAKUMARI

DISTRICT

BEFORE THE HON,BLE NATIONAL GREEN TRIBUNAL (NGT}

SOUTHERN ZONE (SZ) AT CHENNAI

Orisinal Application No. 100 of 2021 (SZ)
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Original Application No. 100 of 2O2l {SZl

Tribunal on its own motion
Suo Motu based on the news item published in
The Hindu Newspaper, Chennai Edition dt. 09.04.2027,
"Dumping of garbage foiled near Anamalai, Trucks seized"

Applicant

Vs

The Chief Secretary to Government of
Tamil Nadu, Chennai and Others.

Respondent (s)

l, Thiru. P. N. Sridhar, S/o. Thiru. P. Sundara Rao, Hindu, aged 40 years,

working as Collector of Kanniyakumari District having my office at Nagercoil,

do hereby solemnly affirm and sincerely state as follows,

1. I am the Collector of Kanniyakumari District and in obedience to the

orders passed by the Hon'ble National Green Tribunal (NGT), South Zone

(SZ) at Chennai on 08.12.2O22 in the above petition, the following action

taken report for the implementation of the orders of the Hon'ble

National Green Tribunal, is submitted.

2. lt is respectfully submitted that this case is taken up by the Hon'ble

Tribunal on the basis ofthe,

(i) Report published in Dinamalar Daily dated 09.04.2021 on the

news that the biomedical waste from the State of Kerala being

dumped in the State of Tamil Nadu by lorries. One more news

Addr. P.A.

!r

lGnniyakumad Oletrid
t{a!erooil

COLL&CTOE
XANXITTIrUNAFI

lrr

BEFORE THE HON'BIE NATIONAL GREEN TRIBUNAL (NGT)

SOUTHERN ZONE (SZ) AT CHENNAI

REPORT FILED BY THE COLLECTOR OF KANNIYAKUMARI DISTRICT

Collector
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t_.

item with caption "Dumping of garbage foiled near Anamalai,

trucks seized" was published in the Hindu daily dated 09.04.202t.

(ii) The respective District Collectors to file an individual report of

each of them.

It is respectfully submitted that the steps have been taken to prevent

dumping of bio-medical waste in the area of Kanniyakumari District as detailed

below.

/
T

///
coLLSgrorAddr. P.A.

Kann
tla{tet{r{

KAHIIIIAI(UTAT'

It is submitted that the joint action have been taken by the Police

Department, Health Department, Forest and Wildlife Department and Revenue

Department of Kanniyakumari District to prevent the dumping of waste

brought from the State of Kerala through the checkposts of Kaliyakkavilai,

Kozhivilai, Kaliyakkavildi Market Road, Mancode, Neerodithurai,

.Padanthalumoodu, Aarukani, Netta, Kakkavilai, Punnamootukadai, Choozhal,

Pushpagiri, Panachamoodu, Puliyoorsalai, Chiriyakolla and Kannamamoodu

checkposts in Tamil Nadu bordering Kanyakumari District. Surveillance and

monitoring work is being carried out by the police in all the 16 checkposts set

up in the district border area.

ln order to prevent unauthorized dumping of Bio-medical waste and

chemical waste from the State of Kerala in Tamil Nadu border areas, a District '

Level Committee for monitoring the illegal movement of Bio-medical waste in

Kanniyakumari District was formed under the Chairmanship of District

Collector, Kanniyakumari District, Superintendent of Police, Kanniyakumari

District, Corporation Commissioner, Nagercoil Corporation, Joint Director

(Health), Kanniyakumari Distrct, Dean, Kanniyakumari Government Medical

College and Hospital (KKMCH), Nagercoil and District Environmental Engineer,

Tamil Nadu Pollution Control Board (TNPCB), Kanniyakumari District has been

49



formed and a review meeting was held on 28.L1.2022 under the Chairmanship

of the District Collector.

ln border area of Kanniyakumari District, the surveillance (CCTV)

cameras have been installed in the following 6 check points (Checkposts) at

Kaliyakkavilai, Kozhivilai, Netta, Panachamoodu, Kakkavilai and Choozhal and

efforts are being made to install surveillance cameras at the remaining of the

check points in war footing manner. Also, police officials have been deputed

round the clock duty at all checkpoints areas. All the vehicles passes th.rough

check,post is being checked regularly. Further, a case has been registered and

action is being taken by the Police Department for bringing of bio medical

waste. Also, the vehicles bringing waste from Kerala state have been stopped

at the Check post and sent back to the State of Kerala.

The District Forest and Wildlife Warden, Kanniyakumari District has

taken measures to prevent Bio-medical waste and other wastes etc. from

being dumped in the forest areas by monitoring the vehicles entering the

forest areas through night patrolling and forest field workers.

A District Level Monitoring meeting was conducted on 22.L2.2022 by

the Superintendent of Police, Kanniyakumari District and Thiruvananthapuram

District to prevent dumping of bio-medical waste. ln the above said District

Level Monitoring meeting, all the officers of the District Forest and Wildlife

Warden, Kanniyakumari District, Revenue Divisional Officer, Nagercoil, Sub

Collector, Padmanabhapuram, District Environmental Engineer (TNPCB),

Kanniyakumari District and Local bodies (Corporation, Municipalities,

Panchayats and Town Panchayats) have advised to ensure to preventing of

dumping of bio-medical waste from Kerala state by vehicles and to monitor the

checkposts. Also advised to confiscate the vehicles carrying the bio-medical

Llv
COLLECTOR

KATr{ITA.rUHAR'
Addl. P.A. Cclleotor

waste and proceed with appropriate criminal action. /?
,(--

Nagercoil
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Local body officials (Corporation, panchayat and Town panchayat)

have been deputed for round the clock duty at Concerned panchayats, Town

Panchayats and corporation areas and police officials at checkpost points. All

the vehicle passes through check post have been checked, a case has been

registered and action is being taken by the Superintendent of Kanniyakumari

District for bringing medical waste, chemical waste, electronic waste and

plastic waste from Kerala state to the border areas of Kanniyakumari District.

Hence, Necessary instructions have been given to the teams deputed

to monitor the medical and other wastage dumped from neighboring Kerala to

Tamil Nadu at Kanniyakumari District border areas and are under the

monitoring of all the connected departments to take appropriate action in this

regard.

Further, lt is to submit that a Suo Motu case has been filed by Hon,ble

National Green Tribunal (NGT), South Zone (SZ) at Chennai and the Hon'ble

Tribunal has directed to necessary steps to prevent dumping of Bio-medical

waste, municipal waste and fish waste in the areas of Kanniyakumari District.

Under the above said circumstances, it is hurnbly submitted that prayed

as per the direction issued by the Hon'ble National Green Tribunal (NGT),

south Zone lsz) at chennai. the Kanniyakumari District Administration is

closely monitoring and continuously taking stringent steps pertaining to the

lllegal transportation and dumping of bio medical waste and other waste etc.,

in the border areas of Kanniyakumari District.

4
coLLEgflot

1lr:
Addl. P.A.

lGnniyaltumari
Naguooll

KANTIIYAIUIAF'
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l, Thiru. P. N. Sridhar, S/o. Thiru. P. Sundara Rao, working as Collector of

Kanniyakumari District do hereby verify that the contents of above report are

true to the best of my knowledge through records.

-,*,,,h*(,co,,ecror
Nagercoil

Lt /,.-
COLLECTON

KANIIIYAXUXARI
I

VERIFICATION
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BEFORE THE HON'B[E NATIONAL GREEN

TRTBUNAL (NGT)

SOUTHERN ZONE (SZ) AT CHENNAI

Original Application No.100 of 2021 (SZ)

Tribunal on its own motion

Suo Motu based on the news item

published in The Hindu Newspaper, Chennai

Edition dt..09.04.2021

"Dumping of garbage foiled near Anamalai,

trucks seized"

. Applicant

Vs

The Chief Secretary to Government

ofTamil Nadu, Chennaiand Others.

REPORT FILED BY THE

COLLECTOR

OF

KANNIYAKUMARI DISTRICT

Advocate for
Respondent Collector

of
Kanniyakumari District

... Respondent (s)

Date: .O4.2023.
Date of hearing on: 03.05.2023
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